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12.414 brs. 
PAPERS LAID ON THE TABLE 

REPORT OF THE WORKING GROUP ON 
HANDLOOM INDUSTRY 

The Minister of Commerce (Shri 
KanIlDgO): Sir.1 beg to lay en lhe 
Table a copy of Government Resolu-
tion No. 4(15) Tex (c)/60. published 
in the Gazette dated the 5th May. 1961 
on Report of the Working Group 
appointed by the Government to 
assess the progress made by the 
Handloom Industry and to make 
recommendations fOr its further 
development. [Placed in Library, See 
No. LT-3061/611. 
CENTRAL SILK BoARD (RECRtIITMENT) 

RuLES. 1961 AND ANNUAL REPORT OF 
THE HINDUSTAN SALT COMPANY 
LIMITED 
The Minister of Industry (St.ri 

MaDubhal Shah): Sir. I beg lay on 
the Table a copy each of the follow-
ing papers:-

(i) The Central Silk Board (Re-
cruitment) Rules. 1961 pub-
lished in Notification No. 
G.S.R. 976 dated the 29th 
July. 1961. under sub-section 
(3) of section 13 of the Cel'-
tral Silk Board Act. 1948. 
[Placed in Library. See No. 

LT-3062/61]. 
(ii) (a) Annual Report of the 

Hindustan Salt Company 
Limited. Jaipur. for the year 
1959-60 along with the 
Audited Accounts and the 
comments of the Comptroller 
and Auditor General thereon, 
under sub-section 11) t)1 
section 639 of the Companie3 
Act. 1956. 
(b) Review by the Govern-

ment Of the working of 
the above Company. 
[Placed in Library, See 
No. LT-3063/61l. 

PtrBLiC PREMISES (EVICTION OF UN-
AUTHORISED OCCUPANTs AMENDME!'M: 

RtILES. 1961. 
The MiDister of State in the MiDls-

trr of Works, Housing all4 Supply 

(Dr. B. Gopala HedcU): Sir. I t>eg b 
lray On the Table a copy of the Publie 
Premises (Eviction of Unauthorisecl 
Or.cupants) Amendment Rules, 1961, 
published in Notification No. G.S.R. 
779 dated th.! 10th June. 1961. under 
sub-section (:I) Of section 13 of the 
Public Premises (Eviction of Un-
authorised Occupants) Act. 1958. 
[Placed in Library. See No. LT-3OW 
61]. 

INDtlSTRIAL DISPUTES (CENTRAL) 
AMENDMENT RULES. 1961 AND MAIN 
CONCLUSIONS OF THE EIGl1'IE' SESSIOK 
OF THE INDUSTRIAL COMMITTEE OK 
COAL MINING. 

The Deputy Minister of Labollr 
(Shri Abid Ali): Sir. I beg to lay on 
the Table a copy each of the folIow-
ing papers:-

(i) The Industrial Disputes 
(Central) Amendment Rules 
1961, pUL1ished ::1 Notifica-
tion No. a.s.R. 857 date:! tht-
1st July, 1961, under sub-
sec:ion (4) of section 38 of 
the Industrial Disputes Act. 
1947. [Placed in Library. See 
No. L1'-3065/61]. 

(ii) Main conclusion.~ ot the 
Eighth Session of the Indus-
trial Committee Or! Coal Min-
ing held at New Delhi in 
April. 1961. r Placed itt 
Library, See No. LT-3066! 
fl1]. 

12.04-3/4 IlI'!I 

THE INCOME-TAX BILL, 1961' 

REPORT OF THE SELECT COMMITTEE 

Shri Jag-anatha Rao (Koraput): Sir. 
beg to present the Report of the 

Select Committee on the Bill to con-
solidate and amend the law relating, 
to Income-tax and E'.uper·tax. 

EVIDENCE 

Shrl Jaganatha Rao: Sir; r beg to. 
lay on the Table a copy of the· 
evidence given before the Select 
Committee on the Income-tall: Bill;. 
1961. 




